
 

  

 

The Gauhati High Court, At Guwahati 

[ HIGH COURT OF ASSAM: NAGALAND: MIZORAM & ARUNACHAL PRADESH ] 

N O T I C E 

 

 

          It is for information to all concerned that on 

29.10.2021(Friday), The Division Bench-I comprising of 

Hon’ble the Chief Justice and Hon’ble Mr. Justice Kakheto 

Sema will sit at 10:00 A.M. instead of 10:30 A.M.  

 

                                                                                                              BY ORDER 

  Dated Guwahati, the 28th October, 2021. 
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The Gauhati High Court, At Guwahati  

[ HIGH COURT OF ASSAM: NAGALAND: MIZORAM & ARUNACHAL PRADESH ] 

N O T I C E 

 

 

  IT IS FOR INFORMATION TO ALL CONCERNED THAT 

NATIONAL LOK ADALAT WILL BE HELD ON 11.12.2021.  

  IN VIEW OF THE ABOVE, LEARNED ADVOCATES/PARTIES 

ARE HEREBY REQUESTED TO FURNISH PARTICULARS OF 

MATTERS WHICH THEY DESIRE TO BE TAKEN UP IN THE 

ENSUING LOK ADALAT AT THE OFFICE OF THE GAUHATI HIGH 

COURT LEGAL SERVICES COMMITTEE PREFERABLY WITHIN 

02.11.2021.  

 

 

BY ORDER  

 

 

Dated, Guwahati, the 26th of October, 2021. 
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